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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), Orissa)

To,

The Owner
RASHMIREKHA SAHU
AT- AMGAON , PO- SINGSAL  -768110

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/OR/MIN/291225/2022 dated 21 Feb 2023. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC23B000OR130060
2. File No. 291225/882-MINB2/03-2023
3. Project Type New
4. Category B2
5. Project/Activity including

Schedule No.
N/A

6. Name of Project Proposal for EC of TENDRA II SAND
BED over an area 12.35acres or
5.00hectares in Brahmani nadi Kha
adjoining Tendra village under Bonai
tahasil of Sundargarh district Odisha.

7. Name of Company/Organization RASHMIREKHA SAHU
8. Location of Project Orissa
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 13/07/2023

(e-signed)
Dr. K. Murugesan, IFS

Member Secretary
SEIAA - (Orissa)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.
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STATE ENVIRONMENT IMPACT ASSESSMENT AUTHORITY, ODISHA
5RF-2/1. u-nrx. Bhubancswar-ZS! 022. Tel: 0674-3512840, Email:

sci .aodisha@gmai1.com
(A statutory body constituted hy Mil istry ofEnvironment, Forest & Climate Change under

Environmei I (Proletl ion) Acl. 19R6)
------------------------------

(066G/~
Letter No._ File No. E::fJM:~=llo't...t2C1'2.£ Dated 06'0'1' <202..!5
To

Smt. Rashmi Rekha Sahu
W/o- Karunakar Sahu
At-Singsal, Po-Amgaon. Ps-Barkoic.
Dist-Deogarh. Odisha. Pin-76811 0

SUB: DIRECTIONS UNDER SECTlON-5 OF ENVIRONMENT (PROTECTION) ACT,
1986- SHOW CAUSE NOTICE THEREOF

Ref: 1. Order dated 04.04.2025 of HOI 'ble NGT in Original Application No. 60 of 202S/EZ
in the matter titled "Jhadeswar P, ad/Ian VI'S State of Odislta & Ors.' pending before the
NGT (EZ).
2. EC Identification No. - FeBI O()OOR130060 dated 13/07/2023 for Tcndra-II River
Sand Quarry (Rivcr-Hraharnani) over an 'area of 12.35 acres or 5.00 ha bearing Khata
No.OI, Plot No.]49/P, IS]/P in village-Tendra, Tahasil-Bonai, Dist-Sundargarh,
Odisha in favour of Smt. Rashmi RekhaSahu,

Sir/Madam,

WHEREAS. the Environment Clearance (EC) of Tendra-Il River Sand Quarry (River-

Brahamani) over an area or 12.35 acres or 5,00 ha bearing Khata No.O I, Plot No.149/P, 15l1P in

village-Tendra, Tahasil-Bonai. Dist-Sundt rgarh. Odisha has been issued by SEIAA, Odisha vide

EC Identification No. - EC2.1130000R 130 )60 dated 13/07/202.1 in favour of Smt. Rashmi Rekha

Sahu. the successful bidder/ lessee 1(.)1' cxu action 01' 30000 cum of sand from the source in 151 year

and 7500 cum in 2nd year lease period subject to submission of Annual Rate of Replenishment Study

(ARRS) report of sand within 2 (two) years Icase period also with condition for compliance of

stipulated conditions given in I~C letter.

WHEREAS, as per the MoEf & Cc. Govt. of India Office Memorandum (OM) dated

14.06.2024 and in accordance with EIA otification 2006 and as amended, all the Project

Proponents (PP) are required 10 submit their Hall' Yearly compliances in PARIVESH 2.0 on the

environmental conditions. tipulatcd in the' .nvironrncntal Clearance (EC) letter in a timely manner

on or before 151 June and 1,[ December otc. ch calendar year. However, after verification in Parivesh

Portal 2.0 and SEIA/\. Odisha L'111:liias 011 dated 30.06.2025. it is found that the Project Proponent
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...
(PP) has not been submitted any compliance 01" environmental conditions stipulated in the

Environmental Clearance (EC) EC Idcnti Iication '<0. - LC1J 130000R 130060 da .ed 13/07/2023
I

issued of Tendra-II River and Quarry (Ri\'(,~r-13: rhamani) neither in PDF/sort copy submitted

through email nor by post!phy ically or any compli nee submitted in PARIVESH 2.0 Portal except

one compliance report was attached in mcndrnci tof I~C application submitted vide application

no. SIA/ORIMINJ5 I 632312024 dated 27.1._.: 024 and sub cquent application no.

SIA/ORIM I 1532368/2025 dated 01.04._025.

WHEREAS, there is direction of Honble GT in its order dated 04.04.2025 in Original

Application No. 60 of2025/EI. in the matter titled ·./lWdc!S\I'W· Pradhan Irs State of Odisha & Ors. '

to con titute a committee comprising of' the Member or Collector and District Magistrate.

Sundergarh or his representative: enior Scientist. Odisha : tate Pollution Control Board; and State

Environment Impact Assessment Authority (SEI 1\ '. Odisha and the Committee sla!l visit the site

in question and submit its report with regard to the allegation' made in the Original Application.

Accordingly, a committee was formed and \ isitcd the site on 02.05.2025 and during inspection it

was observed that the lease holder has extracted ~]39. 784 Cum (approximate) sand outside the

lease area, there was no pillar posting to demarcate the lea e area. change the method of mining and

transporting route without approval from concerned uihority etc. which violated the EC

conditions.

NOW THEREFORE. in view of the abo e and in exercise of the powers vested with SEIAA,

Odisha under section-5 of the Environment (Protection) Act. 1986 & amended therein, the Project

Proponent! lessee Smt. Rashmi Rekha Sahu is directed to reply in writing to the Member ecretary,

SEIAA, Odisha office within 15 day from the date ofreceipt of this Show Cau e Notice as to why

the EC Identification No. - 1·:C23BOOOOR 130060 dated 13/0712023 i ued for Tendra-Il River

Sand Quarry (River-Brahamani) shall not be revoked due to violation of EC conditions on account

of non-compliance of EC conditions and 5339.784 Cum (approximate) sand has been extracted

outside the lease area.

In the event offailure to comply with the above direction within the stipulated time frame.

legal action as deemed appropriate as per law shall he initiated against the Project Proponent in

accordance with the provisions of the law.

By order and Authority of SEIAA, Odisha

~~

l.nvironrnental cientist, SEIAA, Odisha
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Copy forwarded for information and ncccs .ary action to

1. The Collector & District Magisirau . ADM. Sundargarh; the Sub-Collector, Sundargarh; the

Deputy Director of' Mines. Sundarg irh: the RO. SPCB. Rourkela: the DFO. Sundargarh; the

Mining Officer. Sundargarh & lah isildur. Bonai. i)isl- Sundargarh lor information.

2. The Director 01' Mines. Steel 8: Mines Dept. (;0\'[. ofOdisha Bhubaneswar.

3. The Additional Chief Secretary. Forest. Environment & Climate Change Dept., Government

ofOdisha (or information.

4. The Member Secretary. State Pollution Control Board, Odisha. Paribesh Bhawan, All 18.

Nilakantha Nagar. Unit-S, Bhubaneswar for information.

~~~'~5

__. Environmental Scientist, SEIAA, Odisha
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